
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

WESTERN ZONE BENCH, AT PUNE 

Original Application No. 117 of 2024 (WZ) 
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State of Goa & Ors.      … Respondents 

 

INDEX 

 

Sl. No Particulars  

 

Page No. 

1 Reply to Applicant’s Interim Application 

on behalf of Respondent 3 to 5. 

 

1-7 

2 Annexure-1 

A Copy of the Circular dated 

23.04.2015 issued by MoRTH 

 

8-9 

3 Annexure-2 

Copy of the notification dated 

22.08.2013 issued by MoEF  

 

10-13 

4 Annexure-3 

Copy of the Application dated 

05.12.2017 made by the Respondents 

to CRZ Dept, Government of Goa. 

14-15 

 

 

    Presented by: 

    M V Kini Law firm, Mumbai 

    Advocates for Respondent Nos 3-5 
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